
r3

FOIJRTEENTH KERALA LEGISLATTVE ASSEMBLY
SIXTEENTH SESSION
BI.JLLETIN. PART tr

October 10, 2019.
No.722

0tre frJlrdrtft- d hfl* a fuirc niuV d lvfui eiviry ffiie
fq winS lrpfior fe lcavc n iffidrc khe *W{ Bilb ad

fr iffifuing khnre Iulmlfus' Rclp/uli(rc.

Members are hercby infom€d ttrat the days alloucd Ib transacting hivate

Members' Business are on 1", 8n and 156 of November, 2Ol9 as per the Calendar

of Sittings of the Sixteenth Session of the Fouteenth Kerala kgislative

Assembly. The Private Members'Business will come up in such a manner that

the business relating to Private Members' Bills and that rclating to Private

Members' Resolutions shall be taken up for discussion on alternate Fridays

commencing with the business relating to Privat€ Members'Bills as per Direction

No.l5 of the Honble Speaker dated May 10, 1993. As such,, the business relating

to Private Members' Bills will conrc up on lo and 156 of November 2019. The

relative precedence of Members entitled to move Bills on thre allotted day will be

deterrrined by ballor The last date for giving notice for Bills (with copy of Bills)

and the date of ballot is as shown in the table below.

sl.
No

Date of discussion of
Private Members'Bills

Last date for giving
notice for Bills o be

included in the Ballot
Date of Ballot

I
2019 November I

Friday
2019 October 16

Wednesday

2019 October 24

Thursday

2
2019 November 15

Friday
2019 Ocober 30

Wednesday
2019 November 7

Thursday
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As per the Diroction mentioned in pre-para, the business relating to

Private Members'Resolutions will come up only on 86 of November 2019. The

relative precedence of Menrbers entitled to move resolutions on the allotted day

will be det€rmined by ballot.

The Members who secwe the first three places in the ballot for rcsolutions

may give notice for one resolution each.

The last day on which notice is to be grven for including the names of

Members in the ballot, the date of ballot and the date before which a Member

w[o wins in the ballot has to give notice for the resolutions are as shown in the

table given below.

Date of discussion
of Private
Members'

Resolutions

L,ast date for
giving notice of

names to be
included in the

Ballot
Date of Ballot

Date beforc which
notice of

resolution has to
be given by

Members getting
priority in the

Ballot

Z)19 Novernber 8
Friday

2019 Octob€r 28
Monday

2019 October 30
Wednesday

2019 November 2
Saturday

The ballot to determine the relative precedence of Private Members' Bills

and Resolutioni will be held in the office of the Deputy Secretary, I-egislation

(Room No.408, Assembly Building) at 4.00 pm on the dates mentioned in the

above tables.

S.V. Unnihishm Nair,
Secrctry.




